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(c) details of SC and ST repre-
sentatives appointed on these 
Boards to w .1 ::h the interest of 
SC and ST employees as has been 

' done in the case of all nationali ed 
banks; 

(d) in case no representation 
has been given. what steps are 
c mplated to implement the 

overnmen policy of reserv tion 
of Boards of Directors; and 

(e) ts i t a fact that the recom-
mendatioris for appointment of 
SCs anrl Ts on Board of Direc-

. tors ar pencting- for considerat:on, 
if ".>, tl e d~cisi on aken thereon? 

THE DEP TY MINISTER TN 
THE ~ II ISTRY OF FIN Ar CE 

- (SHRI J . NARD HAN A POO-
J ARY) : (a ) o ( Government 
h a ·e recen I cons Hu ted the 
B oarrii; o f D ir· ctors of 20 nation:::i-
li c:;e anks. The details regarding 
da es of constitution of the 
Boa rds . tenure of their appo~nt­
m n t including details of Schedul-

rl Ca t~ /Scheduled Tribe nomi-
n s ppornt n them are given 
in he . t'l em~nt laid on the Table 
of the Hous . [Placed in Library. 
Se . o. LT-4010/82J. The infor-
mation regard ·ng other under-
takings is b ing collected and \vill 
be laid on th Table of th~ House. 

!though. ther is no pr_ovision 
in he related Nationalisation 
Scheme or Nationalisation Act for 
the ppoin m nt of a person be-
longing to Scheduled Caste and 
Sch _duled Trib as n: ector 0n 
th Board of each bank it bas b en 
Gov rnment's nd vour to ap-
po"nt as far as possibl at l ast one 
Sch ul d Cas I chedu1 d Tr'be 
p rson on oach of these B ard . 

·" ' do t d by SBI in tran f -
ri u Junior an ~ ment cale-1 

omc 
9457. SHRI HIRA LAL R. 

PARMAR: 
SHRI R. N. RAK H: 

w· l he Mini r of FINANCE 
be pleased to state: 

(a) the policy adopted by the 
State Bank of India for transfer-
ring the Junior Management 
Scale-I Officers just after their 
promotion from clerical cadre and 
the maximum period which an 
officer can stay at a partfcular 
station or branch; 

(b) w he th er this policy is strict-
ly followed in all cases without 
any d:scrimination; 

(c) if not. the reasons therefor; 
and 

(d) the num~r of officers who 
are w0rk.ing at one station after 
the expiry of the maximum period 
and the reasons for not transfer-
ring them from that station? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRI JANARDHANA POO-

JARY): (a) to (c) The State 
State Bank of India has reported 
that according to the extant policy 
of the bank, clerical staff on pro-
motion as officer in Junior Manage-
men t Grade Scale-I are transfer-
red out of the Branch/Office from 
where they were promoted. Offi-
cers are normally posted at a 
particular office for a period of 
2/3 year subiect to the exigencies 
of ervice. This policy is by and 
larg~ followed in case of all offi-
cers: exception being permitted 
onlv on administJ:ative and other 

alid grounds. However, the bank 
Pnei ::tvours to keep such cases to 
th minimum possible. Whil~ no 
di crimination is made in effecting 
transfers, which are made strictly 
in accordance with the transfer 
policv, the bank does some ime 
r ceive r~presentations from the 
officers for retention at a par icu-
lar office/staron b v0nr1 stipulated 
period on compa sionate grounds. 
Such reou s are decided on the 
merits of each casp by the con-
trollin~ authority. In some ca es 
an officer i also retained at the 
sta ion b vond the stipu ted 
perjod due to administrative xi-
gencies. 
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( d) State Bank of India has re-
port2d that at present there are 
about 37,000 officers in the Junior 
Management Grade Scale-I. Tbe 
information regarding number of 
officers who are working at one 
station beyond maximum period 
is not readily available with the 
bank. 
Development of Tourism in Bihar 

during Sixth Plan riod 
9458. SHRI BHOGENDRA 

JHA: Will the Minister of 
TOURISM AND CIVIL A VIA-
TIO be pleased to st te: 

(a) what specific steps are be-
ing taken to develop tourism m 
Bihar durin~ the Sixth Plan period 
and particularly in North Bihar; 

(b) what are the targe s and 
place of excavation in Bihar, par-
ticularlv North Bihar, during the 
Sixth Plan period from the point 
of view of archaeology and ancient 
history; and 

(c) whether Balirajgarh. Andhra 
Tharhi, Kalua etc. in Madhubani 
district are included therein. if 
not. the reasons? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURIS 
A n CIVIL AVIATIO (SHRI 
KHURSHED ALAM KHAN): (a) 
The Central Department of Tour-
ism in consultation with the State 
Government has identified the 
followinf! travel circuits for deve-
lopment of tourism in Bihar: 

(1) Pataliputra (Patna) -~aland -
Rajgir-Bhimbh dh-Ga~ -

dh~ya- m-Buxar-
Ja d"shpur- <>r-Patalip ra 
(Patna) 

(2) Pataliputra (Patna)-Vai hali-
Muzaffarpur-Ar ra'- othiari-
Barhanva-B tla-Lauria-

anda£rarh-Valmiki naJfclr-
Raxaul-Sitamarhi (Janakpur)-
Munffi rpur-Patalip tra 
(Patna) 

(3) P tna-Pawapuri-Tilaiya Darn-
Parasnath-Hazaribah- nchi-
Bctla-Nctarhat-Ranchi. 

Th following facilities \ • re 
provided in 198 -82 by th Cen 
Departm nt of Tourism at cenlr 
falling along the abo\ tr v 1 
circuits:-

(i) Palamau wild life nc-
tuary (Betla)-provided 11ve 
lephants for viewing ild life. 

(ii) Hazaribagh Game S nc-
tuarv-provided a mini-bu io 
viewing wild l"fe. 

During the r mainina eriod of 
the Sixth Five Year Plon the De-
partment propo es to tak up llie 
followin ~ sch m at centre r 1-
ling along the id ntifi d trav 
centr s m n ion cl above:-

(i) You h Hostel at Patn 
(ii) Tourist \Tillage at uxar 
(iii) Yatrika at by 

Bharatiya Y ri A\' \ ik 
Samiti (Soci tv regi t red b 
the pnrlment o Tou · m for 
co truc:-tion of dharamsh 1 ) 

(iv) Cafe eria-cum-Re t Hou 
at Sa aram 

(v) For t Lodge at B 1 
(Palamau Garn Sanctuar •) 

('d) S 'lttnd-and-Li ht show 
Bu ar 

(vii) Constrution of ccom- -
modation at Borlhg a an R j-
gir, and a cafeteria at alan 

Th ITDC ha la to con truct 
a hotel at anchi as a joint s ctor 
venture with the Bihar Touri m 
Develooment Corporation, and e -

nrl -it Trav ller L d t 
Bod.hgaya. 

(b) n (c) The Archa olo ica 
Surv y of India has incllcated that 
probl m-orient d xc vations re 
tak n up ev ry y ar by th Surv 
in rli rent parts of th c untry 
on th ba i of r omm nda i ns 
of th S ndin Commi of the 
Cen ral Advisory Board of Archa-
eology. Since the ites of B · aj .. 
gar~ Andhra- ad!, alna tc. 




